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THE MINISTER OF STA TE IN THE 
MINISTRY OF ENERGY (SHRI ARJF 
MOHAMMAD KHAN) : (a) Y s ,  Si r .  

(b) The power needs o f  Delh i  a r  proposed 
to be met from DESU's own genera tion .  
generat ion from Badarpur,  and  from 
Delh i 's share i n  the Centra l  Power Sta tions 
a t  Singrau l i ,  Ba irasiul  and Sal a ! .  De l h i  
wi l J  a lso get a share from t he a tomic p w r 
stat ion a t  Narora and Rihand Super 
Therma l Power Sta t ion .  In  add i 1 i on ,  DESU 
has proposed ins ta l lat ion of 2 un i t  of 
67 . 5  MW at Rajghat and 3 X 60 MW ga 
turbine un i ts .  Further, Nat ional Therma l 
Power Corpora t ion has propo cd implemen ­
tation of  t he Nat iona l  Cap i ta l  Reg ion 
therma l power ta lion a t  Muradnagar wi th  
a capaci ty of 840 MW.  The transm i. i on 
and d is t ri but ion sys tem wi l l  a l  o be fur t he r  
strengthened . 

(c) No, Sir. 

( d )  Docs not a rise . 

OJI struck in Ganga Basin 

1 277. DR. A .U .  AZMI : Wi l l  r he 
Minister of ENERGY be pl  ased to  s ta te  : 

(a) whether i t  is a fac t t ha t  o i l  bas 
been struck in  Ganga Bas in for the first 
t ime ; 

(b} is so. the deta i ls thereof; and 

(c) the measures takeri to cx1 lore the 
possib i l i t ies of oil and gas i n  the!  Gaoga 
Basin  ? 

THE MINISTER OF STATE I N  TH 
DEPARTMENT OF PETROLl· U M  I N  
THE M INISTRY OF E NERGY (SH RI 
GARGI SHANKAR MISHRA) : ( ) No. 
Sir .  

(b) Does not arise .  

(c) Detai led surveys have b n con­
ducted and 6 wel ls have been dri l led so fa r 
i n  this area . A Seventh wel l  a t  Oandak i s  
under dri ll ing. 

Enquiry i n to r strictive tr de practice 
of M/s. Motor Industries Ltd., Ban lor 

1 278. SHRI R .P. DAS : W i l l  t he 
M i n ister of LAW,  JUSTIC D 
COMPANY AFFAIR be pie sed t o  ta te  : 

( a )  wh t h  r i t  , a fac t  that  MRTP 
ommi i n i n i t ia ted an  enq u i ry aga i n  t 

M/ Mot r l nd u  t r i c  Ltd . ,  Bangalore 
for n i l  ged i nd u lgen c i n  re t r ict i vc trade 
pra t ice of d i. c r im i oa t ion  in suppl i  s ,  
re fusa l 1 0  uppl. o r  d u l  and ma n ipu la t ion 
of pri ces e l c . : 

( b ) whet her i t  I a l  · o  a fa t tha t t he 
M/ . Moror iodus t r ii:  omra ny Ltd , 
Ba nga l r h v b t a i n"d a s tay from 
Ka rna i aka H igh ou r t  aga i n  t t he MRTP 
enqu i ry ;  and 

(c) if  o wb ther t he MRTP Com-
mis  i on i l B k i og t p t g t t he tay  
vaca ted to omplct  the enquiry ·. 

TH MINI T R O LA W ,  J USTICE 
AN D COMPA Y A  FA I RS ( H R I  JAGAN 
N A  H KAUSHA L) : (a) Y · , i r .  

( b) Yes . S i r .  

(c)  The MR TP omrnt ion i mak ing 
effort t o  get the � tay order v a t  d a 
early as poss ibl 

Grant -in- id given to Io  titu te  of 
Coo titut iooa l nd Porli meot ry tudi 

1 279. S H R I  P I Y USH TI RK [ : Wi l l  the 
M i n i  t t.: r LAW .  J U STI E AND M-
P ANY A •  AIRS be pica ed to sta te ; 

(a ) the to t a l  and  y a r-wi e gran t - i n-a id 
rece iwd by t he Io t i t u t  of Cons t i t u t ional 
a nd Pa r l iamea ta ry S tudie  sine 1 965-66: 

(b) t he de tai ls of t he pr grammes bc:i ag 
under tak n by the las t i t u t e  1 0  the curren t  
yea r , wi th  the n umb� r of p r on bei ng 
t rai ned or b n fi t d by the progra mme 
wi t h  the re pec t i vr; budge t ;  

(c) the d t a l l  o f  the Par l i arn n tary 
fel lowship  programmed, Diploma our es , 




